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SHRIMATI USHA MALHOTRA: Will
the bon. Minister be pleased to stute whe-
ther they are thinking of constituting
committee to go into these grievances, be-
cause as things are, 1 fecel, they are not
being examined thoroughly and the de-
mands are considered as a whole, as a lot,
with the result thet they are not petting a
fair deal at all? I would request the hon.
Minister to
thinking actively on this to set up a com-
niittee  to go into the various demands,
egitimate dernands,

SHRI B. SHANKARANAND: The
answer is ‘mo’,

MR. DEPUTY CHAIRMAN: WNe«
question,

*402. [The questioner (Shri V. Gopui-
samy) was absent. For answers, vide col.
.. -iofra.]

Wrong Assessment about the Narmada nnd
the Gandhisagar Dam

#403, SHRI KAILASH PATI MISHRA.
Will the Minister of IRRIGATION be
pleased to state:

(a) whether a consultant of the Nar-
mada Planning Agency had cautioned
against disastrous consequences of imple-
menting the present designed height of th.
Narmada Dam which is baseq on the avail”
ability assessment of water at 26 unullion
acre feet while the “observed river flow
series’ have determined it to be 22.5 mil.
lion acre feet, which in turn has proved
that acquisition of vast areas of land was
not necessary with the result that scveral
incidental projects are now not feusibls;

(b) whetber it is 5 fact that the Gandhi-
sagar Dam on the Chambal rivey was also
built on wrong assessment of availability
of water at 5,6 million acre feet, result-
ing in unutilised capacity of 2 million acre
fect making the acquisition of unsubmerg-
ed 42,500 acres of forest and farm land «
waste; and

(¢) if so, what are the detaily ia this
regard?

kindly state whether he is
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THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
HARI NATH MISHRA): (a) The Chair-
maa, Narmada Planning Agency, Govern-
ment of Madhya Pradesh, has intimated
that the Agency hag not entrusted to any
expert the task of going intp the question
of availability of water in the Narmada
River. ’

(b) Gandhisagar Reservoir on Chambal
River has been planned and executed for
a live storage capacity of 5.6 MAF (Mil-
ion Acre ft.) with a view to store surplus
waters that flow from the catchment area
in the years of good rainfall to have a
carry over storage for use in the lean years
of rainfall. Acquisition of lands has beeén

made 0 correspond to the live storage
capacity,
(c) Does not arise,
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SHRI DARBARA SINGH: The ques-
tion is whether compensation hag been
given to all these people or not,

SHRI HARI NATH MISHRA; 1 would
respectfully submit that I have not ex-
amined the matter from this angle, Cer-
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tainly, it i a long period of 25 years when
thg project became operative. There is fip
question of the compensation not being
arrived at, All the same, T will get it ens
quired into.
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SHRI HARy NATH MISHRA: Sir, only
the preliminary talks have taken place with
the representatives of the World Bank and
-nothing hag been finalised. (Interruptions).

SHRI VITHALRAO MADHAVRAO
JADHAV: Mr, Deputy Chairman, Sir, as
regards the discussion on the Narmada pro-
ject, I would like to say that likewise there
are several projects which are going on in
this country, 1T would like to ask in this
connection whether the on-going projectS
which are under construction ar, going
1o be completed in the Seventh Five Year
Plan or not? What is the Government’s
position about that? )

MR. DEPUTY CHAIRMAN:.: Not
about other projects. Only ask about the
Narmada project.

SHRI VITHALRAO MADHAVRAO
JADHAV: Sir, the Narmada project is also
connected with Maharashtra. From  that
point of view I am asking whether it is
going to be completed in the Seventh Five-
Year Plan or not, .

MR, DEPUTY CHAIRMAN: When is
this proje:t expected 1o be completed?
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SHRI HARI NATH MISHRA: Sir, it
has been tentatively decided that all the
on-going projects we will try to finish by
the Seventh Plan period, But so far as the
World Bank aid ig concerned, it depends
on the rapresentatives of the Worl]g Bank
how long they will take, As T informed
the House, only the preliminary talks have
taken place, and nothing has been finalised

SHRI DARBARA SINGH. Sir, the
questioy has been replied in general that
all the on-going projects will be taken up
and the money will be provided, He has
made a statement to that effect, Is it the
correct statement of the Minister so that
we will pursue it?

SHRI HARI NATH MISHRA: Sir, it
will be the effort of the State Governments
to fully execute the on-going projects. But
so far as the World Bank aid is concern-
ed, nothing can be said with certainty,

Termination of services of khalasis in
Railway Workshop, Jagadhri

*404. DR, C. SILVERA.

SHRI RAM BHAGAT
PASWAN:}

Will the Minister of RATLWAYS be
pleased to state.

(a) whether it is a fact thag services of
the casual khalasis who were recruited in
the Jagadhri Workshop of Northern Rail-
way og the 29th December, 1980 and made

regular on the 29th January, 1981, were
terminated wef 16th December, 1981,

without assigning aay reasons therefor;

(b) if s0, what are the names of such
khalasis and what arc the grounds on
which thelr serviceg were terminated;

(e¢) what are the circumstances under
whick some khalasis were reinstategq with
effect from the 3rd February, 1983 while
khalasis belonging to the Scheduled Castes
were not reinstated; ang

(d) by when the khalasis belonging to
the Scheduley Castes are to be reinstated?

The question was actually asked oa
the floor of the House by Shri Ram Bha-
gat Paswan. .



